<| TEM NO. 66 COURT NO. 2 SECTION | VB

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).3646/2007

(From the judgenent and order dated 10/11/2006 in RSA No. 3773/2005 of The

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

NAND LAL, R M P. Petitioner(s)

VERSUS

KARESHANI Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and prayer for interimrelief )

Date: 30/04/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. P. S| NGH

HON BLE MR, JUSTI CE H. S. BED

For Petitioner(s)
M. Neeraj Kumar Jain, Adv.
M. Bharat Singh, Adv.
M. Vi krant Hooda, Adv.

M. Ugra Shankar Prasad, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng



ORDER

The Special Leave Petition is disn ssed.

(Sukhbir Paul Kaur) (Vijay Dhawan)

Court Master Court Master



